IST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH OF AUGUST 2025

COURT
ROOM

CASE TYPE

CASE NO.

DATE

OFPETITIONER NAME VS

ADV!

REGISTRATIO RESPONDENT NAME E
N

ADVOCATE
MOBILE
NUMBER

SH. VIDYA PRAKASH/ SH. ISUIT S COMM-13.06.2025 UNDAN LAL & SONS[SHAN  [9999666398
ISANJEEV KUMAR AGGARWAL, [RECOVERY 687/2025 S RANI ALANKANHARLALK
IDISTRICT JUDGE (COMMERCIAL| Block, Tis| PVEWELLERS PVT. LTD. A (@ANALA
ICOURT)-01 [Hazari IN
ICourts,
IDelhhi
01, ISUIT FOR[CS COMMJ11.07.2025 [YOGINDER KUMARP.KA 99053283177 PKA.LEGA [18.07.2025
[Extension RECOVERY 787/2025 UAIN Vs M/sJASSOCIAT] [L@GMAIL.
[Block, Tis| IARMSTRONG WIRE &ES ICOM
[Hazari [ENGINEERS PVT. LTD.
ICourts,
IDelhhi
1301, ISUIT FORICS COMMH+19.04.02025 |CARRYWELL [RAMA 9911855122  [RAMASHA [19.07.2025
[Extension [RECOVERY lu14/2025 IPACKAGING PVT. LTD/SHARMA [RMA4597
[Block, Tis| VS SAHIL ARORA (@GMAIL.C|
[Hazari IOM
ICourts,
IDelhhi
1301, ISUIT FORICS COMM-+05.07.2025 [PRATEEK GUJRAL VSSUMIT (9810760082 [ADVOCAT [20.07.2025
[Extension [RECOVERY 756/2025 [RAGHUNATH ARORA [ESUMIT19
[Block, Tis| ISHNOI 76 @GMAI
[Hazari IL.COM
ICourts,
IDelhhi
1301, ISUIT FORCS COMM-11.07.2025 ISSG AUTOMOTIVEDEEPAK 9899995598 [DEEPAKS [18.07.2025
[Extension RECOVERY [791/2025 ICOMPONENTS PVT [SAHNI IAHNIADC
[Block, Tis| [ILTD VS ASHISHBHA] IOCATE@G
[Hazari [BHANJIBHAI ADROJA MAIL.COM|
ICourts,
IDelhhi
1301, ISUIT FORCS COMM-21.07.2025 IALLIED TUBES PVTJAGRITI (8527506427 [LAWFIRM [28.07.2025
[Extension RECOVERY 826/2025 [LTD. VS SHAHISTA UAIN @UNSOLV
[Block, Tis| [EDLEGAL.
[Hazari ICOM
ICourts,
IDelhhi
301, [SUTT FORCS COMM413.06.2025  |KALU RAM VS CHAND[RAJESH [9716444576 |RAJESHK [19.08.2025
[Extension [RECOVERY 689/2025 ISINGH AND ORS. I[KUMAR [UMARHO
[Block, Ti [HOODA IODA30@G
[Hazari IMAIL.COM
ICourts,
IDelhhi
1301, ISUIT FORICS COMM-23.07.2025 ISG PRO CREATIONSMUKESH (9810682372 [SHEKHAW|07.08.2025
[Extension RECOVERY 837/2025 [PVT. LTD. VS M/sKUMAR IATILEGAL
[Block, Ti: [EARTH CISCOM PVT| (@YAHOO.]
[Hazari [ILTD. AND ANR. N
ICourts,
IDelhhi
ISH. RAJESH KUMAR GOEL,CENTRAL [NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-02
[MS. DEVENDER KUMAR SHARMA,ICENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-03




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

4 [MS ANIL KUMAR  SISODIA,
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04

I5 [SH. MANOJ KUMAR DISTRICTICENTRAL [NIL
WUDGE (COMMERCIAL COURT)-05

6 |SH. NEELAM SINGH, DJ COMM-06/CENTRAL [NIL
[TIS HAZRI COURT CENTRAL
IDELHI

7 [SH. MUKESH KUMAR GUPTA/CENTRAL [NIL
IDISTRICT JUDGE, COMMERCIAL|
ICOURT-07

8 |SH. GORAKH NATH PANDEY,CENTRAL [|NIL
IDISTRICT JUDGE, COMMERCIAL|

ICOURT
9 [SH. DEEPAK GARG, DISTRICTICENTRAL [309 ICS (COMM.) ICS 05-07-2025 iva  Books  Private[Narender 9811140704 nvashishta [10.07.2025
WUDGE, COMMERCIAL COURT-09 [THIRD (COMM)/75 [Limited Vs Shradha|Vashishta( (@gmail.co

[FLOOR 8/2025 [Book Distributors P), n
[EXTENTI
ION
[BLOCK
09 ICS (COMM.) ICS l01-07-2025 [Dev  Traxim PrivateAbdullah [9897000770 fdvabdulla [21.07.2025
[THIRD (COMM)/714 [Limited Vs Technicote[lanveer(P) htanveer@
[FLOOR /2025 [ndia Private Limited | lgmail.com
[EXTENTI
ION
IBLOCK
09 IOMP (I) (COMM.) |OMP (I}o6-05-2025 [TATA CAPITALJADV. 91 81303llalitpandey [26.07.2025
[THIRD (COMM.) [LIMITED Vs HEMANT|LALIT 83143 dv@gmail |
[FLOOR 22/2025 'ADHWA [PANDEY fcom
[EXTENTI
ION
[BLOCK
1309 MP (I) (COMM.) |OMP (Dj09-06-2025 ISGS INDIA PVT LTD VSVEERA (858694645, [bhairavisn [01.07.2025
[THIRD (COMM)/49 Bureau of Indian ATHAI( [8805594425 |@sagalegal,|
[FLOOR 1/2025 Standards P), fin,
[EXTENTI [veeramatha
ION i legal
[BLOCK lin
1309 IOMP (I) (COMM.) [OMP (Ijo2-07-2025 Moneywise Financiai’ghreyas 9899999672 fadvshreyasjj14.07.2025
[THIRD (COMM.)/5 [Services Pvt Ltd Vs ALIJain(P), Rin@gmail.
[FLOOR 05/2025 [BABA ELECTRONICS fcom
[EXTENTI
ION
IBLOCK




COURT
ROOM

CASE TYPE

CASE NO.

DATE

OFPETITIONER NAME VSADVOCAT ADVOCATE

REGISTRATIO RESPONDENT NAME E
N

MOBILE
NUMBER

ADVOCAT DATE OF]

E EMAILELECTRONIC|

ID SERVICE OF
PROCESS

1309 IOMP (I) (COMM.) [OMP (I}o3-06-2025 [Rahul Bhargava Vs M/sALOK 9818489589  [Office@raji|16.07.2025
[THIRD (COMM)/47 INeo Developers Pvt Ltd [BHATT(P)| dersingh.c|
[FLOOR 13/2025 .in
[EXTENTI
ION
[BLOCK
ho [SH. AJAY PANDEY, DISTRICTICENTRAL [307 ICivil ICS l02-08-2025 IMANJU JAIN Vs [Rahul 7042655532  [Ssarojsingh|08-08-2025
WUDGE, COMMERCIAL COURT (COMM)/89 IANURADHA MAGGON [Kumar(P), lboo7@gmal
lo/2025 fil.com
11 |[SH. S.S RATHI, DISTRICT JUDGE,CENTRAL [COURT [CS(COMM) ICS l25-07-2025 [M/s RAK  FITNESSJagriti 8527506427  [lawfirm@u [11.08.2025
ICOMMERCIAL COURT IJROOM (COMM)/84 ICONSUMER PVT LTD/jain 1solvedlegal
10 l4/2025 THROUGH ITS| .com
[DIRECTOR RAJ|
IKRAM) Vs M/s BIG|
ICHOICE AND ORS
THROUGH ITS|
IPARTNERS)
ICOURT [CS (COMM) ICS 04-06-2025 IARTHANT Surender 999993833 urendersu [11.08.2025
[JROOM (COMM)/65 [ELECTRICALS Vs M/sftyagi [parn@gmai
10 8/2025 [PRAMOD  TELECOM| .com
[PRIVATE LIMITED
ICOURT [CS (COMM) ICS 17-07-2025 [HAMDARD NATIONALShivendra (9953394364 [hivendra [26.08.2025
[ROOM (COMM)/81 [FOUNDATION (INDIA)Pratap |@theacmec]|
310 0/2025 s HAMDARD{Singh o.com
[EDUCATIONAL  AND)|
ICHARITABLE TRUST
ICOURT [CS (COMM) ICS 09-07-2025 [SANJEEV KUMARNirdosh  [9810060720 [nksadvocat [26.08.2025
[ROOM (COMM)/78 IGARG Vs NARBADA|Sharma le3@gmail.c|
310 1/2025 [MPEX PVT LTD fom




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

12 |[SH. RAVINDER BEDI, DISTRI [CS COMM 884/2025 [01.08.2025 [PAWAN CHOTIA V/SRAHUL (9910627480 [02.08.2025|
WUDGE, COMMERCIAL COURT (ANOJ TIWARI 5UPTA

ko1 ICS COMM 2029 /2022 ICANARA BANK V/S 13.08.2025
IRAM KUMAR

ko1 ICS COMM 889/2025 [02.08.2025 [SINGHI CYCLESNIGDHA [8076618483  [13.08.2025
[MPORT & EXPORTSINGHI

/S S M INDUSTRUES

ko1 MP I COMM l4o/2025 12.08.2025 [M/S GARG PAPERPB N GAUR (98101260070 [18.08.2025
[UDYOG V/S GARG|
[PAPER

ho1 [CS COMM 858/2025 [26.07.2025 [PATANJALI GOODSSUDARSH 0810132015  [26.08.2025

[LTD V/S SANJEEVAN KR|
IGOYAL TRADING [BANSAL

ko1 (OMP I COMM [701/2025  [01.08.2025 [TATA CAPITAL LTDANISH 0811452022  |05.08.2025
/S FHAL SINGH [BHOLA

ko1 [CS COMM 871/2025  [30.07.2025 JA.K. ELECTRICALS V/SABHINAV (9810196968 5.08.2025
[HYATT REGENCY|GARG
IGURGAON

o1 ICS COMM 865/2025 [30.07.2025 /S DURGAN.K. JAIN (9811109763 5.08.2025
INTERNATIONAL V/§

/S DACQ
[INTERNATIONAL PVT]|
[LTD & ORS

13 |SH. M.K NAGPAL, DISTRICTICENTRAL [|NIL
WUDGE, COMMERCIAL COURT

14 |[SH. ASHUTOSH KUMAR, DISTRICTWEST INIL
WUDGE (COMMERCIAL COURT)




IMS. VINEETA GOYAL, DISTRI
WUDGE (COMMERCIAL COURT)-02

DISTRICT COURT CASETYPE

ROOM

lcs
564/2025

(Comm),

CASE NO.

07-07-2025

DATE

OFPETITIONER NAME VSADVOCA’

REGISTRATIO RESPONDENT NAME E
N

IM/s

|Austem

[Bhagwati
[Enterprises V/s|

MaafSagar Jaiswal

Distributors

0.2E+009

ADVOCATE ADVOCAT DATE OF]

MOBILE
NUMBER

INot Mentioned

E EMAIL
ID

[28-07-
2025

ELECTRONIC
SERVICE OF
PROCESS

lcs (Comm)f12-02-2025 [M/s SircalParth Sharma 9.8E+009 l04-08-
120/2025 [Paints Indi: 2025

Ltd. V/s RD|

[Furnitures
lcs (Comm)18-07-2025 [Nitin SehgalSheshank Sharma 9.7E+009 [29-07-2025|
599/2025 /s Shrey:

[Kadyan
lcs (Comm)[02-05-2025 [Jivaa RetailsR.K Sharma 19.8E+009 [26-08-
1358/2025 [V/s Tawi Doors| 2025

&Ors.

16

ISH. RAGHUBIR SINGH, DISTRICT]
WUDGE (COMMERCIAL COURT)-03

WEST

INIL

7 [SH. SANJEEV AGGARWAL,|

IDISTRICT JUDGE (COMMERCIAL
ICOURT)

WEST

INIL

((COMMERCIAL COURT)

8 [SH. AJAY GUPTA, DISTRICT JUDGEWEST

INIL

o

ISH. NARESH KUMAR MALHOTRA,
IDISTRICT JUDGE (COMMERCIAI
ICOURT)

WEST

INIL

20

ISH. PULASTYA PARAMCHALA,
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01

INEW DELHI

INIL

21

ISH. BALWANT RAI BANSAL),
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)

INEW DELHI

INIL



mailto:officeofparthsharma.advocate@gamail.com
mailto:sheshanksharma.advocate@gmail.com
mailto:rksharma.adv1@gamil.com

DISTRICT COURT CASETYPE

ROOM

CASE NO.

DATE

OFPETITIONER NAME VSADVOCAT ADVOCATE

REGISTRATIO RESPONDENT NAME E
N

MOBILE
NUMBER

ADVOCAT

DATE OF]

E EMAILELECTRONIC|

ID

SERVICE OF
PROCESS

MA. HIMANI MALHOTRA,NEW DELHI
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-03
23 [MS. SAVITA RAO, DISTRICTSOUTH 2, NewU/s o9 of the4606/2025 [18.07.2025 [PIRAMAL FINANCEANANJAY (7030378800 fasaplegalan|o8.08.2025
WUDGE(COMMERCIAL COURT) ICourt |Arbitration [LTD VS VIKAS SINGH [SINGH idadvocates
Block-1  [Conciliation Act |@gmail.co
m
2, NewlU/s 9 of thel4607/2025 [18.07.2025 [PIRAMAL FINANCEANANJAY [7030378800 fsaplegalan/o8.08.2025
ICourt |Arbitration ILTD VS JEGANRAJSINGH [dadvocates
Block-I  [Conciliation Act JOHNROSE |@gmail.co
12, New[U/s 9 of the4608/2025 [18.07.2025 [PIRAMAL FINANCEANANJAY [7030378800 fasaplegalan|08.08.2025
ICourt |Arbitration [LTD VS RAM AVTAR  SINGH dadvocates
[Block-I  [Conciliation Act (@gmail.co
n
12, New[U/s 9 of the3961/2025 [05.07.2025 IAXIS BANK LTD VS[PARAS 9971891788  [info@auale [14.08.2025
ICourt |Arbitration & [KRAM QURESHI [BHARDW gal.com
Block-I  [Conciliation Act IAJ
2, NewU/s o9 of theyss55/2025 [14.07.2025 IAXIS BANK LTD VSMAYANK (9873347330 [mayank_m|08.08.2025
ICourt |Arbitration & [SHWAR MAHAJA lahajanos@
[Block-I  [Conciliation Act N ahoo.com
12, New[U/s 9 of theld747/2025 [22.07.2025 JAXIS BANK LTD VSSUNITA (9871040589 f[indolexlaw 13.08.2025
ICourt |Arbitration & IBHARTI SHARMA SINGH (@gmail.co
Block-I  [Conciliation Act
12, NewU/s 9 of theld361/2025 [14.07.2025 JAXIS BANK LTD VSMAYANK (9873347330 [mayank_m [08.08.2025
ICourt |Arbitration & IAMLESH PANDEY IMAHAJA hajano5@
[Block-I  [Conciliation Act N ahoo.com
12, New[U/s 9 of thel4357/2025 [14.07.2025 [AXIS BANK LTD VSMAYANK (9873347330 ayank_m|08.08.2025
ICourt |Arbitration ASBIR KAUR AHAJA lahajanos@
[Block-I  [Conciliation Act IN yahoo.com
2, NewU/s o of they3s51/2025 [14.07.2025 [AXIS BANK LTD VSMAYANK [9873347330 nayank_m|08.08.2025
ICourt |Arbitration & IRAHEES IMAHAJA lkhajanos@
Block-I  [Conciliation Act N ahoo.com




COURT CASE TYPE
ROOM

CASENO. DATE

OFPETITIONER NAME VSADVOCA’

REGISTRATIO RESPONDENT NAME E
N

ADVOCATE
MOBILE
NUMBER

ADVOCAT
E EMAIL
ID

DATE

ELECTRONIC
SERVICE OF

PROCESS

2, /s 9 of thel4710/2025 [21.07.2025 IAXIS BANK LTD VSNAVEEN (9350569040 [NAVEENK [08.08.2025
ourt |Arbitration & TRENDER SINGH SHARMA l01@GMAI
Block-I  [Conciliation Act IL.COM
h2, NewU/s o of they712/2025 [21.07.2025 IAXIS BANK LTD VSNAVEEN (9350569040 [NAVEENK [11.08.2025
ICourt |Arbitration TKAS PANWAR SHARMA ll01@GMAI
[Block-T  [Conciliation Act [L.COM
24 [MS. ANURADHA SHUKLASOUTH INIL
IBHARDWAJ, DISTRICT]
WUDGE(COMMERCIAL COURT)
25 |[SH. SANDEEP YADAV SOUTH INIL
26 [SH. SANJEEV KUMAR SINGH,SOUTH 29, New/Commercial [OMP (Djro-07-2025 ICNH INDUSTRIA] ESH 9958726491 [jangraadvo [05.08.2025
ICOMMERCIAL COURT. ICourt (COMM)/41 ICAPITAL INDIA PVIJANGRA( lcate@gamil
[Block-1T 82/2025 ILTD Vs RAJINDERBIR[P) lcom
ISINGH
29, NewCommercial [OMP (Dj15-07-2025 Cnh Industrial CapitaRAJESH (9958726491 [jangraadvo [05.08.2025
ICourt (COMM)/44 ndia Pvt Ltd Vs PJANGRA( lcate@gamil
[Block-11 l37/2025 ISATWINDER SINGH ~ [P), lcom
29, New/Commercial [OMP (I)}o8-07-2025 [PIRAMAL CAPITALRAJESH (9958726491 [jangraadvo |05.08.2025
ICourt (COMM)/40 IAND HOUSINGJANGRA( lcate@gamil
[Block-1T 81/2025 [FINANCE LIMITED Vs [P), lcom
[DEEPA SHUKLA
29, NewCommercial IOMP (Djo7-07-2025 M/S TOYOTARahul 8376049807 fadvocateas |05.08.2025
ICourt (COMM)/40 [FINANCIAL SERVICESBhardwaj( ok.1@gma|
|Block-11 27/2025 [INDIA LTD Vs [P), fil.com
ISIMRANJIT SINGH]
[VIRK
lo9, NewCommercial [OMP (Djo7-07-2025 M/S TOYOTARahul 8376049807 |advocateas |05.08.2025
ICourt (COMM)/40 [FINANCIAL SERVICESBhardwaj( ok.1@gma|
[Block-11 I31/2025 [[NDIA LTD Vs ANANDIP), fil.com
[VITTHAL TODKARI
29, NewCommercial [OMP (I}o5-07-2025 [TOYOTA  FINANCIALJRahul 8376049807 |advocateas |05.08.2025
ICourt (COMM)/39 ISERVICES INDIABhardwaj( lhok.1@gma|
|Block-1T I51/2025 [LIMITED Vs P), fil.com
[NARENDRA SINGH




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE ()3
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N NUMBER ID SERVICE OF]
PROCESS
wiCommercial [OMP (I}o5-07-2025 8376049807 |advocateas |05.08.2025
ourt (COMM)/39 ISERVICES INDIABhardwaj( lhok.1@gmal
Block-11 I52/2025 [LIMITED Vs P), fil.com
ISUSHANT CHANDRA
29, NewCommercial OMP (I}o5-07-2025 [TOYOTA  FINANCIALJRahul 8376049807 |advocateas |05.08.2025
ICourt (COMM)/39 ISERVICES INDIABhardwaj( lhok.1@gma|
[Block-T1 l54/2025 ILIMITED Vs NITIN]P), il.com
SAHU
29, NewlCommercial MP (Ij10-07-2025 ICNH INDUSTRIALRAJESH (9958726491 [jangraadvo [05.08.2025
ICourt (COMM)/41 ICAPITAL INDIA PVIJANGRA( lcate@gamil
[Block-II 81/2025 [LTD Vs MALKEETP), lcom
ISINGH
20, NewCommercial [OMP (Djo1-07-2025 JAXIS BANK LTD Vs [SANJEEV (9717028845 [itigation@ |05.08.2025
ICourt (COMM)/38 IASHOK KUMAR [PATHAK( lsreslegal.co
|Block-11 l00/2025 P), Im
20, NewCommercial [OMP (I)}o1-07-2025 JAXIS BANK LTD Vs [SANJEEV (9717028845 [itigation@ |05.08.2025
ICourt (COMM)/38 IAKASH DEEP SINGH  [PATHAK( lsreslegal.co
|Block-11 04/2025 IP),
29, NewCommercial [OMP (Do1-07-2025 IAXIS BANK LTD Vs [SANJEEV (9717028845 [litigation@ |05.08.2025
ICourt (COMM)/38 [SACHIN TANWAR [PATHAK( lsreslegal.co
|Block-11 02/2025 IP), n
29, NewCommercial IOMP (I)01-07-2025 IAXIS BANK LTD Vs [SANJEEV 9717028845 [litigation@ |05.08.2025
ICourt (COMM)/38 UAINAV KHATUN [PATHAK( kreslegal.co
|Block-11 01/2025 P),
29,  NewCommercial IOMP (I)01-07-2025 [[DFC FIRST BANK LTD [SANJEEV (9717028845 [litigation@ |05.08.2025
ICourt (COMM)/38 s PRITENDRA |PATHAK( ksreslegal.co
[Block-11 15/2025 [KUMAR P), m
29, NewCommercial IOMP (D14-07-2025 IAXIS BANK LTD Vs [MAYANK (9873347330 ayank_m [05.08.2025
ICourt (COMM)/43 ISAMAN KHAN AHAJA lahajanos@
[Block-11 l49/2025 IN(P), yahoo.com
29, NewCommercial [OMP (Ij14-07-2025 IAXIS BANK LTD Vs [MAYANK (9873347330 nayank_m|05.08.2025
ICourt (COMM)/43 [KETAN IMAHAJA lkhajanos@
|Block-1T I54/2025 IN(P), ahoo.com




COURT

CASE TYPE

CASE NO.

DATE

REGISTRATIO RESPONDENT NAME E
N

OFPETITIONER NAME VSADVOCAT ADVOCATE

MOBILE
NUMBER

ADVOCAT DATE OF]

E EMAILELECTRONIC|

ID SERVICE OF
PROCESS

wiCommercial [OMP (Ij14-07-2025 IAXIS BANK LTD Vs 9873347330 nayank_m|05.08.2025
ourt (COMM)/43 IBHIPINDER KAUR IMAHAJA lkhajanos@
Block-11 67/2025 IN(P), yahoo.com
29, NewCommercial OMP (Dj14-07-2025 IAXIS BANK LTD Vs [MAYANK (9873347330 ayank_m|05.08.2025
ICourt (COMM)/43 IDEEPAK KUMARMAHAJA khajanos@
|Block-11 64/2025 IMEENA IN(P), ahoo.com
29, NewlCommercial MP (Ij10-07-2025 IJAXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m|05.08.2025
ICourt (COMM)/41 IABHINAV KUMARMAHAJA ahajanos@
|Block-11 78/2025 IAGARWAL IN(P), yahoo.com
20, NewCommercial [OMP (Dfr1-07-2025 IJAXIS BANK LTD Vs favinash [9811182985, favinash.advj05.08.2025
ICourt (COMM)/42 [PRAKASH GOURA kumar(P), |011-45596482 |@gmail.co
[Block-1T l47/2025 Im
29, New/Commercial [OMP (Dp1-07-2025 IJAXIS BANK LTD Vs favinash (9811182985, [avinash.adv05.08.2025
ICourt (COMM)/42 ICHHAGAN SINGH kumar(P), |011-45596482 |@gmail.co
|Block-11 lu6/2025
29, NewCommercial [OMP (Dp1-07-2025 IAXIS BANK LTD Vs javinash (9811182985, |avinash.advo5.08.2025
ICourt (COMM)/42 [RAJJAK lkumar(P), [011-45596482 |@gmail.co
|Block-11 lu8/2025 n
29, New/Commercial [OMP (Dj11-07-2025 JAXIS BANK LTD Vs favinash [9811182985, favinash.advjo5.08.2025
ICourt (COMM)/42 IOM PRAKASH lkumar(P), [011-45596482 |@gmail.co
[Block-11 lu9/2025
29, NewCommercial ICS (COMM)18-07-2022 M/S R. K. GUPTA &[C. M 9810652956 mgoyaladv|05.08.2025
ICourt l17/2022 IASSOCIATES ANDGOYAL ocate@gma
[Block-11 IANR. Vs M/S fil.com
[PRISTINE
[PUBLICATION PVT|
[LTD.
29, NewCommercial IOMP (I)o1-07-2025 IAXIS BANK LTD Vs [SANJEEV [9717028845 [litigation@ [05.08.2025
ICourt (COMM)/38 RISHI MAGGO [PATHAK( lsreslegal.co
|Block-11 03/2025 P),
29, NewCommercial [OMP (Ijo1-07-2025 [[DFC FIRST BANK LTD [SANJEEV (9717028845 [litigation@ |05.08.2025
ICourt (COMM)/38 s BRIJESH KUMAR [PATHAK( lsreslegal.co
|Block-11 08/2025 P),




COURT CASE TYPE

CASE NO.

DATE

OFPETITIONER NAME VS

ADVOCA’

REGISTRATIO RESPONDENT NAME E
N

ADVOCATE
MOBILE
NUMBER

ADVOCAT DATE OF]

E EMAILELECTRONIC|

ID SERVICE OF
PROCESS

29, wiCommercial [OMP (Djo1-07-2025 DFC FIRST BANK LTD [SANJEEV |9717028845 [litigation@ |05.08.2025
ourt (COMM)/38 s SURAJ [PATHAK( lsreslegal.co

Block-11 13/2025 [RAMSAWRUP P),
29, NewCommercial OMP (Dj14-07-2025 IJAXIS BANK LTD Vs [Niraj 9811306559  nirajkumar [12.08.2025
ICourt (COMM)/43 [PRIYANKA [Kumar(P), 1976 @gmai|
[Block-T1 63/2025 IDHIRUBHAI _com

[PATANWADIA

29, NewlCommercial MP (I}14-07-2025 JAXIS BANK LTD Vs [Niraj 9811306559  [nirajkumar [12.08.2025
ICourt (COMM)/43 IKADAM VARSHABEN  [Kumar(P), 1976 @gmai
|Block-11 68/2025 .com

29, New/Commercial IOMP (D15-07-2025 JAXIS BANK LTD Vs [Niraj 9811306559  [nirajkumar [12.08.2025
ICourt (COMM)/44 INARAYANNATH [Kumar(P), 1976 @gmai|
[Block-1T 138/2025 [KALUNATH YOGI .com

29, New/Commercial [OMP (Dj15-07-2025 IAXIS BANK LTD Vs MNiraj 9811306559  [nirajkumar [12.08.2025
ICourt (COMM)/44 [RAVICHANDRAN ~ SKumar(P), 1976 @gmai
|Block-11 136/2025 INAIR .com

29, NewCommercial [OMP (Dpi4-07-2025 IJAXIS BANK LTD Vs [Niraj 9811306559  nirajkumar [12.08.2025
ICourt (COMM)/43 VASAVA  ARJUNBHAI[Kumar(P), 1976 @gmai|
[Block-1T 60/2025 ICHHANABHAI .com

29, NewCommercial [OMP (I}o4-08-2025 JAXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m [18.08.2025
ICourt (COMM)/52 [PRADEEP TYAGI MAHAJA hajanos5@
[Block-11 19/2025 IN(P), yahoo.com

29, NewCommercial IOMP (D[30-07-2025 Axis Bank Ltd Vs [MAYANK (9873347330 [mayank_m[18.08.2025
ICourt (COMM)/50 SEEMA IMAHAJA hajano5@
[Block-11 97/2025 IN(P), ahoo.com

29, New/Commercial [OMP (Djo4-08-2025 IAXIS BANK LTD Vs [MAYANK (9873347330 ayank_m[18.08.2025
ICourt (COMM)/52 [DINESH KUMAR AHAJA lahajanos@
[Block-11 20/2025 IN(P), yahoo.com

29, NewCommercial [OMP (I)}30-07-2025 Axis Bank Ltd Vs [MAYANK (9873347330 nayank_m|18.08.2025
ICourt (COMM)/51 ISURJEET SINGH IMAHAJA lkhajanos@
|Block-11 l02/2025 IN(P), ahoo.com




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

29, wiCommercial [OMP (Djo7-07-2025 DFC FIRST BANK LTD [SANJEEV |9717028845 [litigation@ [20.08.2025
ourt (COMM)/40 s MONIKA VIRMANI [PATHAK( lsreslegal.co

Block-I1 132/2025 P),

29, NewCommercial OMP (I)}o8-07-2025 IAXIS BANK LTD Vs [SANJEEV (9717028845 [litigation@ [20.08.2025

ICourt (COMM)/40 [SUSHMA PANDEY [PATHAK( ksreslegal.co

|Block-11 [77/2025 P), m

29, NewlCommercial MP (I)}o8-07-2025 JAXIS BANK LTD Vs [SANJEEV (9717028845 [itigation@ [20.08.2025

ICourt (COMM)/40 IGURDEEP SINGH [PATHAK( ksreslegal.co

|Block-11 80/2025 P),

20, NewCommercial [OMP (Djo8-07-2025 IAXIS BANK LTD Vs [SANJEEV (9717028845 [itigation@ [20.08.2025
ICourt (COMM)/40 [SAMPURANA  NAND|PATHAK( lsreslegal.co

[Block-T1 78/2025 ISRIVASTAVA P), Im

20, NewCommercial [OMP (I)}o8-07-2025 IAXIS BANK LTD Vs [SANJEEV (9717028845 [itigation@ [20.08.2025
ICourt (COMM)/40 IMOHD SHADAB [PATHAK( lsreslegal.co

[Block-TT 79/2025 P,

29, NewCommercial [OMP (Dp6-07-2025 IAXIS BANK LTD Vs [AMIT 8860939556 famitkumar.|20.08.2025
ICourt (COMM)/44 [RAMESH [KUMAR(P lo4@rediff

|Block-11 l49/2025 ICHOUDHARY , nail.com

29, NewCommercial [OMP (I16-07-2025 JAXIS BANK LTD Vs [AMIT 18860939556 jamitkumar.[20.08.2025
ICourt (COMM)/44 IRAMESH HUDDA IKUMAR(P ko4@rediff

[Block-11 I50/2025 , ail.com

29, NewCommercial IOMP (Df15-07-2025 IJAXIS BANK LTD Vs favinash (0811182985, |avinash.adv20.08.2025
ICourt (COMM)/44 BHIYA RAM SOkumar(P), [011-45596482 |@gmail.co

[Block-11 135/2025 [BACHANA RAM m

9, New/Commercial OMP (Dfi5-07-2025 IAXIS BANK LTD Vs javinash 9811182985, [avinash.advi20.08.2025
ICourt (COMM)/44 ISURESH SO OMfkumar(P), |011-45596482 |@gmail.co

[Block-11 133/2025 [PRAKASH

29, NewCommercial [OMP (Dj16-07-2025 IAXIS BANK LTD Vs [AMIT 18860939556 jamitkumar.20.08.2025
ICourt (COMM)/44 IRAVI SOLANKI IKUMAR(P l29g4@rediff

|Block-1T I55/2025 , Imail.com




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE ()3
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N NUMBER ID SERVICE OF]
PROCESS
wiCommercial [OMP (D}26-07-2025 IAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [20.08.2025
(COMM)/49 ISUNIL KUMARSingh(P), 8920586266 |@gmail.co
Block-11 06/2025 IMALHOTRA
29, NewCommercial OMP (Dj12-07-2025 IAXIS BANK LTD Vs favinash [9811182985, favinash.advi20.08.2025
ICourt (COMM)/43 IGASI GURJAR lkumar(P), [011-45596482 |@gmail.co
|Block-11 l10/2025 m
20, NewCommercial MP (Df12-07-2025 IJAXIS BANK LTD Vs favinash (0811182985, |avinash.advi20.08.2025
ICourt (COMM)/43 VAMSHED KHAN lkumar(P), [011-45596482 |[@gmail.co
|Block-11 09/2025
29, New/Commercial IOMP (D15-07-2025 IAXIS BANK LTD Vs favinash  [9811182985, |avinash.adv20.08.2025
ICourt (COMM)/44 [BASIR KHAN kumar(P), |011-45596482 |@gmail.co
[Block-1T 134/2025 Im
29, New/Commercial [OMP (Df22-07-2025 JAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [20.08.2025
ICourt (COMM)/47 [USHA PANDEY iSingh(P), (8920586266 |@gmail.co
|Block-11 64/2025
29, New(Commercial IOMP (I)22-07-2025 IAXIS BANK LTD Vs [Sunita 9871040589, findolexlaw [20.08.2025
ICourt (COMM)/47 INEETU SINGH [Singh(P), (8920586266 |@gmail.co
|Block-11 67/2025 n
29, NewCommercial IOMP (I)26-07-2025 IAXIS BANK LTD Vs [Sunita 9871040589, findolexlaw [20.08.2025
ICourt (COMM)/48 [HRITHIK SINGH Singh(P), (8920586266 |@gmail.co
[Block-11 80/2025
29,  NewCommercial IOMP (I)26-07-2025 IAXIS BANK LTD Vs [Sunita 9871040589, findolexlaw [20.08.2025
ICourt (COMM)/49 IMAMTA SINGH[Singh(P), [8920586266 |@gmail.co
[Block-11 l07/2025 UADAUN m
lo9, NewCommercial [OMP (I)16-07-2025 JAXIS BANK LTD Vs [AMIT 18860939556 jamitkumar.[21.08.2025
ICourt (COMM)/44 ISHISH RAM [KUMAR(P 294 @rediff
[Block-11 69/2025 ) Imail.com
29, NewCommercial [OMP (Dj16-07-2025 IAXIS BANK LTD Vs [MAYANK (9873347330 nayank_m|21.08.2025
ICourt (COMM)/44 ISHYAM BIHARIMAHAJA khajanos@
|Block-1T I59/2025 IAWASTHI IN(P), ahoo.com




COURT CASE TYPE

CASENO. DATE

OFPETITIONER NAME VSADVOCAT ADVOCATE

REGISTRATIO RESPONDENT NAME E
N

MOBILE
NUMBER

ADVOCAT DATE OF]

E EMAILELECTRONIC|

ID SERVICE OF
PROCESS

29, wiCommercial [OMP (Dj7-07-2025 IAXIS BANK LTD lavinash ~ [9811182985, |avinash.advj21.08.2025
ourt (COMM)/45 [PURVA GUPTA umar(P), [011-45596482 [@gmail.co

Block-11 l4o/2025

29, NewCommercial OMP (Dp6-07-2025 IAXIS BANK LTD Vs [MAYANK (9873347330 ayank_m|[21.08.2025

ICourt (COMM)/44 1JAY SHARMA IMAHAJA khajanos@

|Block-11 I53/2025 IN(P), ahoo.com

29, NewlCommercial MP (I16-07-2025 IJAXIS BANK LTD Vs [MAYANK (9873347330 [mayank m[21.08.2025

ICourt (COMM)/44 EERU PANDEY IMAHAJA hhajanos@

|Block-11 I58/2025 IN(P), yahoo.com

29, New/Commercial IOMP (I)16-07-2025 IJAXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m[21.08.2025

ICourt (COMM)/44 ISATINDER KAUR IMAHAJA khajanos@

[Block-1T 60/2025 IN(P), rahoo.com

29, New/Commercial [OMP (Djo1-08-2025 IJAXIS BANK LTD Vs [MAYANK (9873347330 [mayank m[21.08.2025

ICourt (COMM)/51 [RAJ SINGH IMAHAJA khajanos@

|Block-11 l7/2025 IN(P), yahoo.com

29, New/Commercial ICS 18-08-2025 ISTATE BANK OF INDIAAMIT 7838773507, famit.advoc [21.08.2025

ICourt (COMM)/38 Vs HIMANSHU ISINGH(P),[7011848842 jate13@gma

|Block-11 I5/2025 fil.com

29, New/Commercial [OMP (I16-07-2025 JAXIS BANK LTD Vs favinash [9811182985, favinash.advi22.08.2025

ICourt (COMM)/44 [HUKAMA RAM lkumar(P), [011-45596482 |@gmail.co

[Block-11 I51/2025

29, NewCommercial IOMP (I)}o2-06-2025 [TATA CAPITAL LTD Vs|[NAVEEN (9350569040 [naveenk10122.08.2025

ICourt (COMM)/36 IMAHAKALESHWAR  [SHARMA( @yahoo.c

[Block-11 01/2025 INFRATECH PVT LTD [P), m

29, New/Commercial [OMP (Djo2-06-2025 [TATA CAPITAL LTD VsNAVEEN (9350569040 [naveenk10122.08.2025

ICourt (COMM)/36 AHAKALESHWAR  [SHARMA( la@yahoo.c

[Block-11 90/2025 [NFRATECH PVT LTD [P), m

29, NewCommercial [OMP (I)}o2-06-2025 [TATA CAPITAL LTD Vs|[NAVEEN (9350569040 [naveenk101[22.08.2025

ICourt (COMM)/36 IMAHAKALESHWAR  [SHARMA( la@yahoo.c

[Block-I1 92/2025 INFRATECH PVT LTD [P), m




COURT CASE TYPE

CASE NO.

DATE OFPETITIONER NAME VSADVOCA’

REGISTRATIO RESPONDENT NAME E
N

ADVOCATE
MOBILE
NUMBER ID

ADVOCAT DATE OF]
E EMAILELECTRONIC|
SERVICE OF
PROCESS

29, wiCommercial [OMP (I)}29-05-2025 'ATA CAPITAL LTD Vs[NAVEEN [9350569040 [naveenk101[22.08.2025
ourt (COMM)/35 IMAHAKALESHWAR  [SHARMA( la@yahoo.c
Block-11 94/2025 INFRATECH PVT LTD [P), m
29, NewCommercial OMP (Dj18-07-2025 [PIRAMAL FINANCEANANJAY [70303 78800 |ASAPLEGA[22.08.2025
ICourt (COMM)/46 ILIMITED Vs SURAJ [SINGH(P), ILANDADV
[Block-T1 l03/2025 ICHAURASIA IOCATES@
IGMAIL.CO
M
29, NewlCommercial MP (I)18-07-2025 [PIRAMAL FINANCEANANJAY [70303 78800 |ASAPLEGA[22.08.2025
ICourt (COMM)/46 ILIMITED Vs RAGHAVSINGH(P), [LANDADV
[Block-TT l04/2025 ISHARMA IOCATES@
IGMAIL.CO
M
29, New/Commercial IOMP (I}02-08-2025 IJAXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m [25.08.2025
ICourt (COMM)/51 JAMIT KUMAR IMAHAJA hhajanos@
[Block-1T 72/2025 IN(P), rahoo.com
29, New/Commercial [OMP (Djo2-08-2025 [TOYOTA FINANCIALRahul 8376049807 fadvocateas [25.08.2025
ICourt (COMM)/51 [SERVICES INDIABhardwaj( ok.1@gma|
|Block-11 74/2025 ILIMITED Vs IP), fil.com
[HARENDRA SINGH
29, New/Commercial [OMP (Djo2-08-2025 [TOYOTA FINANCIALRahul 8376049807 fadvocateas [25.08.2025
ICourt (COMM)/51 ISERVICES INDIABhardwaj( ok.1@gma)|
[Block-11 76/2025 ILIMITED Vs DIKSHAP), il.com
IAGRAWAL
29, NewCommercial [OMP (I)}o2-08-2025 JAXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m [25.08.2025
ICourt (COMM)/51 ISURJEET SINGH MAHAJA hajanos5@
[Block-11 78/2025 IN(P), yahoo.com
29, NewCommercial IOMP (I)}o2-08-2025 JAXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m [25.08.2025
ICourt (COMM)/51 IABHILASHA IMAHAJA hajano5@
|Block-11 79/2025 ICHAUDHARY IN(P), ahoo.com
29, New/Commercial [OMP (Djo2-08-2025 [TOYOTA FINANCIALRahul 8376049807 fadvocateas [25.08.2025
ICourt (COMM)/51 [SERVICES INDIABhardwaj( ok.1@gma|
[Block-11 67/2025 [LIMITED Vs P), fil.com
[NARENDRA
IMANAWRE
29, NewCommercial [OMP (I}o2-08-2025 [TOYOTA  FINANCIALJRahul 18376049807 |advocateas [25.08.2025
ICourt (COMM)/51 [SERVICES INDIABhardwaj( lhok.1@gma|
[Block-II 68/2025 [LIMITED Vs RAJESHP), fil.com
[KUMAR




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE ()3
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N NUMBER ID SERVICE OF]
PROCESS
wiCommercial [OMP (I)}o2-08-2025 18376049807 |advocateas [25.08.2025
ourt (COMM)/51 [SERVICES INDIABhardwaj( lhok.1@gma|
Block-11 69/2025 ILIMITED Vs SHIVP), fil.com
[MOHAN PAPNEJA
29, NewCommercial OMP (Dy31-07-2025 [TOYOTA  FINANCIALJRahul 8376049807 |advocateas [25.08.2025
ICourt (COMM)/51 [SERVICES INDIABhardwaj( lhok.1@gma|
[Block-T1 03/2025 ILIMITED Vs MANOJP), il.com
ISINGH
29, New/Commercial MP (Df31-07-2025 [TOYOTA  FINANCIALRahul 8376049807 fadvocateas [25.08.2025
ICourt (COMM)/51 ISERVICES INDIABhardwaj( ok.1@gma|
[Block-II 06/2025 [LIMITED Vs BHUPP), fil.com
ISINGH
20, NewCommercial [OMP (Df31-07-2025 [TOYOTA  FINANCIALJRahul 18376049807 |advocateas [25.08.2025
ICourt (COMM)/51 [SERVICES INDIABhardwaj( ok.1@gma|
[Block-1T 09/2025 [LIMITED Vs SWAPNILP), fil.com
[BHIMA BHANGRE
29, New/Commercial [OMP (Df31-07-2025 [TOYOTA FINANCIALRahul 8376049807 fadvocateas [25.08.2025
ICourt (COMM)/51 [SERVICES INDIABhardwaj( ok.1@gma|
|Block-11 07/2025 ILIMITED Vs IP), fil.com
IAWNEESH CHOUHAN
29, NewCommercial [OMP (D[31-07-2025 [TOYOTA FINANCIALRahul 8376049807 fadvocateas [25.08.2025
ICourt (COMM)/51 ISERVICES INDIABhardwaj( ok.1@gma)|
[Block-1T 08/2025 ILIMITED Vs DAXITP), fil.com
[RAMJIBHAI PATEL
29, New/Commercial [OMP (I)}08-08-2025 [TOYOTA FINANCIALJRahul 18376049807 |advocateas [25.08.2025
ICourt (COMM)/54 SERVICES INDIABhardwaj( ok.1@gma|
|Block-11 l10/2025 [LIMITED Vs RAJAP), fil.com
ICHOUHAN
29, NewCommercial IOMP (D}18-07-2025 IJAXIS BANK LTD Vs favinash  [9811182985, [avinash.advj25.08.2025
ICourt (COMM)/46 IMANOJ KUMARkumar(P), [011-45596482 |@gmail.co
[Block-1T 16/2025 [KHATANA m
29, New/Commercial [OMP (Df21-07-2025 [HDFC BANK LTD Vs [NAVEEN (9350569040 [naveenk10125.08.2025
ICourt (COMM)/47 UUGAL KISHOR ISHARMA( (@gmail.co
[Block-1T 19/2025 IP),
29, NewCommercial [OMP (Dj21-07-2025 [HDFC BANK LTD Vs [NAVEEN (9350569040 [naveenki01[25.08.2025
ICourt (COMM)/47 INEHA TYAGI ISHARMA( (@gmail.co
|Block-11 18/2025 P),




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

29, wiCommercial [OMP (Dj21-07-2025 DFC BANK LTD Vs [NAVEEN [9350569040 [naveenki0125.08.2025
ourt (COMM)/47 IPOONAM KATARIA  [SHARMA( (@gmail.co
Block-11 17/2025 P),
29, NewCommercial OMP (Dj21-07-2025 [HDFC BANK LTD Vs [NAVEEN (9350569040 [naveenk101[25.08.2025
ICourt (COMM)/47 I[SURENDRA ISHARMA( (@gmail.co
[Block-1I 16/2025 [KISHANLAL P), m
29, NewlCommercial MP (D}22-07-2025 [KOTAK MAHINDRARAJESH 9958726491 [jangraadvo [25.08.2025
ICourt (COMM)/47 IPRIME LIMITED Vs JANGRA( lcate@gamill
[Block-II 60/2025 ISUNIL KUMAR P), lcom
20, NewCommercial [OMP (Df22-07-2025 [KOTAK MAHINDRARAJESH 9958726491 [jangraadvo [25.08.2025
ICourt (COMM)/47 IPRIME LIMITED Vs JANGRA( late@gamil
[Block-1T I59/2025 IBIMLA SINGH P), lcom
29, New/Commercial [OMP (Df22-07-2025 [KOTAK MAHINDRARAJESH 9958726491 [jangraadvo [25.08.2025
ICourt (COMM)/47 IPRIME LIMITED Vs JANGRA( late@gamil
[Block-I1 58/2025 IMANOJ KUMAR[P), lcom

ISHARMA
29, NewCommercial [OMP (D24-07-2025 ICNH INDUSTRIALRAJESH 9958726491  fjangraadvo [25.08.2025
ICourt (COMM)/48 ICAPITAL INDIA PVIJANGRA( lcate@gamil
|Block-11 21/2025 ILTD Vs SHALAKIP), lcom

IGUJAR
29, New/Commercial [OMP (I}24-07-2025 ICNH INDUSTRIALRAJESH (9958726491  [jangraadvo [25.08.2025
ICourt (COMM)/48 ICAPITAL INDIA PVIJANGRA( lcate@gamil
[Block-1T 22/2025 [ILTD Vs S K SANARUL [P), lcom
29, NewCommercial IOMP (Df25-07-2025 [HDFC BANK LTD Vs [NAVEEN (9350569040 [naveenk101[25.08.2025
ICourt (COMM)/48 [RAMANDEEP  SINGHISHARMA( (@gmail.co
[Block-11 46/2025 [DANG P), m
lo9, NewCommercial [OMP (I}02-08-2025 [TOYOTA  FINANCIALJRahul 8376049807 fadvocateas [27.08.2025
ICourt (COMM)/51 [SERVICES INDIABhardwaj( ok.1@gma|
|Block-11 [70/2025 [LIMITED Vs P), fil.com

IGURUMUKH

ICHOUHAN
29, NewCommercial [OMP (I}o2-08-2025 [TOYOTA  FINANCIALJRahul 8376049807 fadvocateas [27.08.2025
ICourt (COMM)/51 [SERVICES INDIABhardwaj( lhok.1@gma|
|Block-1T [77/2025 [LIMITED Vs P), fil.com

MAHENDRA BHUIYA




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

wiCommercial [OMP (I}06-08-2025 IAXIS BANK LTD Vs 9873347330 nayank_m|27.08.2025

ourt (COMM)/52 MOHD ABBAS ROSH [MAHAJA lkhajanos@

Block-11 76/2025 IN(P), yahoo.com
29, NewCommercial OMP (I}06-08-2025 IAXIS BANK LTD Vs [MAYANK (9873347330 ayank_m|27.08.2025
ICourt (COMM)/52 IYOGESH SHARMA  [MAHAJA khajanos@
|Block-11 [77/2025 IN(P), ahoo.com
29, NewlCommercial MP (I)06-08-2025 IJAXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m|[27.08.2025
ICourt (COMM)/52 IANIL KUMAR MAHAJA ahajanos@
|Block-11 79/2025 IN(P), yahoo.com
29, New/Commercial IOMP (I)06-08-2025 IAXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m[27.08.2025
ICourt (COMM)/52 IMUKESH KUMAR IMAHAJA hhajanos@
[Block-1T 81/2025 IN(P), rahoo.com
20, NewCommercial [OMP (I)}31-07-2025 IAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [29.08.2025
ICourt (COMM)/51 AT KISHAN SHERAA  [Singh(P), [8920586266 [@gmail.co
|Block-11 04/2025

29, New/Commercial [OMP (I}26-07-2025 JAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [29.08.2025
ICourt (COMM)/48 ISIDHARTH KATYAL  [Singh(P), [8920586266 |@gmail.co
|Block-11 [79/2025 n

29, New/Commercial [OMP (I)}28-07-2025 JAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [29.08.2025
ICourt (COMM)/49 IGURJANT SINGH Singh(P), (8920586266 |@gmail.co
[Block-11 97/2025

29, NewlCommercial IOMP (I)}29-07-2025 IAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [29.08.2025
ICourt (COMM)/50 [RAGINI YADAV Singh(P), (8920586266 |@gmail.co
[Block-1T 60/2025 m

29, New/Commercial [OMP (D[28-07-2025 JAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [29.08.2025
ICourt (COMM)/49 JARJINDER KAUR [Singh(P), [8920586266 |@gmail.co
[Block-I1 99/2025

29, New(Commercial OMP (I)28-07-2025 IAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [29.08.2025
ICourt (COMM)/50 INANIN AHUJA [Singh(P), (8920586266 [@gmail.co
|Block-1T l00/2025




COURT

CASE TYPE

wiCommercial

CASE NO.

IOMP (I
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REGISTRATIO RESPONDENT NAME E
N

[29-07-2025
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9871040589,

ADVOCAT DATE OF]

E EMAILELECTRONIC|
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lindolexlaw [29.08.2025

(COMM)/50 IMOHD YASEEN [Singh(P), [8920586266 |@gmail.co
Block-11 62/2025
29, NewCommercial OMP (D}29-07-2025 IAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [29.08.2025
ICourt (COMM)/50 [TEEKAM SINGH [Singh(P), [8920586266 |@gmail.co
|Block-11 64/2025 m
20, NewCommercial MP (D29-07-2025 JAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [29.08.2025
ICourt (COMM)/50 [DEEPAK [Singh(P), [8920586266 |@gmail.co
|Block-11 63/2025
20, NewCommercial [OMP (Df30-07-2025 IAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [29.08.2025
ICourt (COMM)/50 IDARSHAN KAUR iSingh(P), (8920586266 |@gmail.co
[Block-1T 90/2025 Im
20, NewCommercial [OMP (I)}30-07-2025 IAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [29.08.2025
ICourt (COMM)/50 RAHUL KANAUJIA  [Singh(P), [8920586266 [@gmail.co
|Block-11 91/2025
29, New/Commercial [OMP (I)}30-07-2025 JAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [29.08.2025
ICourt (COMM)/50 [TANU [Singh(P), [8920586266 |@gmail.co
|Block-11 98/2025 n
29, New/Commercial [OMP (I)}30-07-2025 JAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [29.08.2025
ICourt (COMM)/50 [RAGINI YADAV Singh(P), (8920586266 |@gmail.co
[Block-11 94/2025
29, NewlCommercial IOMP (I)}31-07-2025 IAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [29.08.2025
ICourt (COMM)/51 BAJRANG LAL Singh(P), (8920586266 |@gmail.co
[Block-11 05/2025 m
29, New/Commercial ICS 26-07-2024 IDiwan Chand Sharma Vs[Roop 9868118015 ctiwariadv[29.08.2025
ICourt (COMM)/35 [Neeraj Malik IChand (@gmail.co
[Block-11 8/2024 [Tiwari(P),
27 [SH. LOKESH KUMAR SHARMA,SOUTH ko, NewCommercial ICS (COMM)10-07-2025 [ANJU TOSHNIWAL VS|NYATI 9971547353 hamberas
[DISTRICT JUDGE(COMMERCIAL| ICourt 1319/2025 [EM ESS DEVELOPERS [PATWARD| himshridha
ICOURT) |Block-11 [HARN r@gmail.co
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10, wiCommercial ICS (COMM)j15-07-2025 NION BANK OFRITU 9958183999  [rituadvocat
ourt 1331/2025 [NDIA VS KIRAN[RASTOGI le@gmail.co
Block-11 IAMBROIDARI
ko, NewCommercial ICS (COMM)j14-07-2025 ICANARA BANK VSFAHAD (9219701292 [fahadadvoc|-
ICourt 1330/2025 [THAPAR CHEMWAX [KHAN atekhan@g
[Block-1I mail.com
ko, New/Commercial ICS (COMM)13-01-2022 QUANTUM IBHORE (9811352998 ibhor@ba |-
ICourt ko/2022 IMANAGEMENT IGARG /legal.in
[Block-II SYSTEM VS ONN|
[INDUSTRIES
28 |[SH. LAL SINGH, DISTRICT JUDGE [SOUTH- INIL
[EAST
29 MS. NIKHIL CHOPRA, DISSTRICTSOUTH- 14 ICommercial Suit  [CS/COMM/ [24.07.2025 IMOHINI MANSIONHIMANSH(8750618722  [sswaniasso [07.08.2025
WUDGE [EAST 602/2025 [LTD. VS. M/S[U GARG ciates@gm
IMRITUNJAY il.com
ICS/COMM/ [24.07.2025 [BHUSHAN DEALMARKHIMANSH(8750618722  [sswaniasso [07.08.2025
600/2025 VS. ANANYA[U GARG ciates@gm
IASHUTOSH il.com
ICS/COMM/ [24.07.2025 [BHUSHAN DEALMARKHIMANSH(8750618722  [sswaniasso [07.08.2025
601/2025 S. GUNEET SINGH[U GARG ciates@gm
ISETHI il.com
[OMP/COM [18.08.2025 VLCC HEALTHCARESURYAJY (9718201235 [SHARMA2 [27.08.2025
IM/54/2025 S. PM3 ASSOCIATES [OTI ENIMISHA
@GMAIL.C|
OM
130 [SH. VRINDA KUMARI [SOUTH- INIL
[EAST




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
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N
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131 [MS. ANU GROVER BALIGA [SOUTH-EAST ICOMMERCIAL ICS 01-08-2025 IONEg7 ardik 8510004533 |hardik@kd
ISUIT (COMM)/63 ICOMMUNICATIONS  [Vashisht(P latta.in
1/2025 [ILTD Vs )
VENNAVARAM
[PRADEEPA REDDY
ICOMMERCIAL ICS l01-08-2025 INC MAINTENANCEfShiva 9899067668  llawshivakh |--
ISUIT (COMM)/63 ISERVICE LLP Vs ATUL|Khandelwa landelwal@
lo/2025 IGUPTA AND ANR (P), lgmail.com
IMISC. [Misc 01-08-2025 neg7 CommunicationsiGaurav 9811074162 [not -
IAPPLICATION IDJ/830/202 ILtd Vs ShVenkatalJain(P), provided
I5 [Rama Rao Alapati
ICOMMERCIAL ICS 05-08-2025 IM/S PSA NITROGENDevesh (9758321008 [lawintotoll |-
ISUIT (COMM)/64 [LIMITED AND ANR Vs [Malan(P), [p@gmail.co
/2025 'ASI PSA SYSTEMS Im
ICOMMERCIAL ICS 13-08-2025 Berger Paints India LtdPramanshi9910539533 [pramansi@|--
ISUIT (COMM)/66 British Paints Division) [S(P), utlook.co
6/2025 s Shilpi Kesharawanil
[Proprietor of M/S Gauril
IArnament And|
[Hardware
ICOMMERCIAL ICS 14-08-2025 M/S SHREEVidur 9818636833 ffice.advo |-
ISUIT (COMM)/66 INURSINGSAHAY [Kamra(P), cate.sanjee
/2025 IMUDUNGOPAL @gmail.co|
[ENGINEERS PVT LTD m
Vs M/S CONQUERENT]
ICONTROL  SYSTEMS]
[PVT LTD AND ANR
ICOMMERCIAL ICS 14-08-2025 IM/S Real Techno Energyrajendra (9312046733  [vadavrazen |--
ISUIT (COMM)/66 nd Gas Pvt Ltd Vs V Byadav(P), (@gmail.co
I5/2025 [Holding Pvt Ltd
ICOMMERCIAL ICS 20-08-2025  [MODERN HEALTHE;Iohit 9560575319  [pnm.adv1g -
ISUIT (COMM)/68 ICARE Vs M/SMishra(P), 4@gmail.
0/2025 INESTIVA MEDICARE| fcom
IAND ORS
ICOMMERCIAL ICS 20-08-2025 ISTATE BANK OF INDIASuchita  [8896932838 fagnohotris |--
ISUIT (COMM)/67 Vs MR LALIT KUNAR [Dixit(P), uchita@gm
9/2025 lail.com
ICOMMERCIAL ICS 26-08-2025 [Eezpack Pvt Ltd Vs ShriRAGHAV 9999462358 ragsar.saro --
ISUIT (COMM)/68 |Alok Kumar Ranjan ISAROOP( p@gmail.c|
l4/2025 P), lom
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[COMMERCIAL ICS [27-08-2025 IALASKA RUBBERS P 9810617275  kainassocia
ISUIT (COMM)/68 ILTD Vs M/S G BTHA tes55@gmal
7/2025 [Tandon and Co ISAIN(P), il.com
[EXECUTION [EXECUTIO [27-08-2025 MOHD SAMI Vs [PUBLIC [not provided ot -
IPETITION N [PARVEEN KUMAR [PROSECU rovided
(COMM)/30 [TOR(P),
/2025
JARBITRATION MP 28-08-2025 SMT GUDDI DEVI Vs [LALIT 9958874062  [not -
IAND (COMM)/55 IYES BANK LTD AND|YADAV(P), provided
ICONCILIATION 2025 IANR
IACT
ICOMMERCIAL ICS 29-08-2025 [KOTAK ~ MAHINDRA[Kushal 9958724670  kushal kumf--
ISUIT (COMM)/69 [PRIME LTD Vs [Kumar(P), ar@erudite
9/2025 ISHUBHAM legal.asia
ICHAUDHARY
BORROWER) AND|
IANR
[EXECUTION [EXCOMM -29-08-2025 [KOTAK MAHINDRADEEPJYO [9811997661  |deepjyot.si -
[PETITION IAward b; [BANK LTD Vs MOHD[T mgh@yaho
lArb IASIF ISINGH(P), lo.com
IComm/67/2
025
132 [SH. BHUPESH KUMAR [SOUTH- INIL
[EAST
133 [MS. NEERA BHARITHOKE,SOUTH- INIL
IDISTRICT JUDGE(COMMERCIALEAST
ICOURT)
134 [MS. NIRJA BHATIA, DJ, DIGITAL-SOUTH- 0 ICS (comm) 83/2025  [28.01.2025 Queen  Distillers  &Sh Vishal856047570  [pritesh209 [13.08.2025
07, SOUTH EAST DISTRICT, [EAST [Bottles Pvt 1td Vs Harish/Thakur l2@gmail.co|
Chauhan Im
130 ICS (comm) u64/2025 [29.05.2025 [Harvel Agua India PviSh Vikag9810906618  [vikas.dudej[27.08.2025
ILtd vs Kabra ExtrusionDudeja la.adv@gma|
[Technik Ltd il.com
30 ICS (comm) l70/2025 [31.05.2025 lOneg7Communication [Shristi 9910634753  fs.dhoundiy [01.09.2025
ILtd Vs prakash ChitraDhoundial 1 ikrish)
Mandira naassociate
.com
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30 ICS (comm) U65/2025 [29.05.2025 Chandan Kr ChaudharySh  Daya9971057511 dvdnpand [20.08.2025
s Alpha Shope and Anr.[Nand ley@gmail.c
[Pandey m
130 ICS (comm) k419/2025 [16.05.2025 IM/S High Five GlobalSisir 8808898964 [ppglegal@p|28.08.2025
INetwork Pvt Ltd vs M/SKumar pglegal.co
[Mymobiforce [Dash & m
Hopeflotes) TechnologyjSurabhi
[Pvt Ltd [Bhaskar
130 ICS (comm) 643/2025 [02.08.2025 [Kajwan Industries VsSh 9218999999 [AJ@ABHI [26.08.2025
INathus Sweets IAbhimany IMANYUJH
Jhamba IAMBA.CO
M
130 ICS (Comm) 66/2025 23.01.2025 [Shri Sipahi Singh Prop{Sh Yograjo811132049 |advocageyo(09.09.2025
f SS Engineering WorkfGullaiya lgraj.gullaiy
s M/s ETA Engineering| lR@gmail.co|
[Pvt Ltd
130 ICS (Comm) 97/2025 131.01.2025 [Indian Overseas Bank Vs{Sh 8130522481  jsurendrala [27.08.2025
IM/S Arora Namkeen [Surendra offices@g
[Kumar ail.com
130 ICS (Comm) 615/2025  [28.07.2025 [National DisealSh 9999886478  guptaabhin|03.09.2025
IGenerator Vs  ShavilAbhinay ly@gmail.c
[Estate ManagementjGupta fom
[Services
] ICS (Comm) 677/2025 [18.08.2025 IM/S V J Infonet Pvt ltdAnisha 9971096840  |contact.she [17.09.2025
s M/S AaavaaMathur pherldlaw
[Technologies Pvt Ltd (@gmail.co
[m
0 [OMP (Comm) 76/2024 05.11.2024 Budhiraja Electricals vsSh ~ Vivekig810182555 [lexalliance. [19.08.2025
[Union of India ISingh vivek@gma
fil.com
130 ICS (Comm) 658/2025 [11.08.2025 Zillion Infra Projects vsSh Sumif9312249796  sumitkuma [28.08.2025
[The Executive EngineersKumar rlawyer@g
Imail.com
30 ICS (Comm) I566/2025  [10.07.2025 IM/S Computronics IndiaMr. 8447701038  [chambersof23.09.2025
Vs Madhyanchal Vidyut{Abhishek recp@gmail.
[Vitran Nigam [Pandey lcom
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30 ICS (Comm) I575/2025  [12.07.2025 [State Bank of India VsMr. R.Nf9868523230 [advrnaraya [22.09.2025
ISubram Singh ISingh and| n@gmail.c
|Associates m
130 ICS (Comm) 128/2025 [13.02.2025 ICanara Bank Vs ParulAnshuman(9990042642 [SRIANSHU[9.09.2025
[Tank [Shrivastav B3@GMAI
[L.COM
130 ICS (Comm) l471/2025 [31.05.2025 [Harish Chand SharmalHimanshu [9910843431 |himanshus [22.09.2025
s Siyaram Enterprise  [Sharma lharmaadbs
(@gmail.co
130 Misc (DJ) l488/2025 [24.04.2025 Pumax Foam Pvt Ltd. VSh  Lalif8130383143 [lalitpandey [15.09.2025
[Shamsons Polymers PvtPandey adv@gmail |
ILtd com
130 ICS (Comm) 260/2025 [28.03.2025 [Superior Aircon Pvt LtdMr Apurv{8700451010 [info@mala [17.09.2025
[Vs Spicetrix EngineeringlParashari offices.in
[Pvt Ltd
30 ICS (Comm) 156/2024 [13.03.2024 [Kajaria Ceramics LtdSh S 9818202368 [litigation.ip[24.09.2025
land Anr Vs Shri KrishnaRana (@ssrana.co
[Bansal Trading & Anr.
] IOMP (Comm) ll0/2025 0.01.2025 [Lord Creative InfraSatvinder (9310905051 [team@ssle [27.08.2025
[Solutions Pvt Ltd Vs MrsfSingh lgalsolution
[Rita Bhalla Is.com
] ICS (Comm) 13592/2024 [13.08.2024 [Sanjay Jain Vs AlperelAmit 9871291420  fjurispruden|26.09.2025
[Technologies Pvt Ltd  [Kumar kceo11@gmal
[Singh fil.com
I35 SH. RAJ KUMAR TRIPATHILSOUTH- INIL
IDISTRICT JUDGE(COMMERCIALEAST
ICOURT)
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136 [SH. DEVENDER KUMAR, DISTRI
WUDGE (COMMERCIAL COURT)
137 [MS. RUBY ALKA GUPTA, DISTRICTEAST [Lo1 [CS COMM 162/2025 [19-05-2025 [SHUBHAM TISH 7827471083 | l04-08-2025
WUDGE (COMMERCIAL COURT) IAGGARWAL V/SKUMAR
ICHOLAMANDALAM
[NVESTMENT AND|
[FINANCE = COMPANY]|
[LIMITED
lo1 ICS COMM 95/2025 26-03-2025 IBANK OF BARODA V/SSUDESH 9015511224  udeshadvolo5-08-2025
IADITYA GUPTA [RANJAN cate12@gm
ISINGH fail.com
101 ICS COMM 96/2025 26-03-2025 [BANK OF BARODA V/SSUDESH [9015511224 udeshadvo|o5-08-2025
M/S DISHARRANJAN cate12@gm
[ENTERPRISES ISINGH il.com
101 ICS COMM 164/2025 [21-05-2025 JAMIT INTERIORS V/SRAMAN (9899360011 amanadvo [10-08-2025
M/S LAADRO GC PVT/KUMAR cate2601@
ILTD. ISINGH lgmail.com
101 ICS (COMM) 169/2025 [28-05-2025 [PUNJAB NATIONALNITIN 9958986363  [info@know|14-08-2025
[BANK V/S SHREYAGARG ex.in
RAJU
101 ICS COMM 170/2025 [28-05-2025 [THE NAINITAL BANKALOK 9675678910  jalokmpi@g|20-08-2025
[LTD. v/S PRDPMOHAN ail.com
[HOSTELS PVT. LTD.
101 ICS (COMM) 230/2025 [13-08-2025 INTS SCAFFOLDINGSSAHIL 9015668564 ahil@aspa [21-08-2025
[PVT. LTD. V/SMAHAJA Irtner.in
IANUSHREE N
[INFRASTRUCTURE
[PVT. LTD.
101 ICS COMM 193/2025 [04-07-2025 [PAWAN KUMARE\(/[ANOJ 7827052969 dv.manoj1[22-08-2025
AHESHWARI V/SKUMAR B@gmail.c
[KOMAL AGARWAL m
lo1 ICS COMM 242/2025 [23-08-2025 [BANK OF BARODA V/§fUMESH 9910568669 dvumeshj |30-08-2025
ISANDEEP KUMAR JOSHI shi@gmail
Lcom
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138 [SH. SANJEEV KUMAR MALHOTRA,NORTH- 201, New/CS (COMM) 105/2025 [04-08-2025 IM/S RAJ INFRATECH[RAJNI 8588856062  [synergylegali4-08-2025
IDISTRICT JUDGE (COMMERCIAL)-[EAST IBuilding JAND CONSTRUCTION[YADAV 8o@gmail.|
o1 IKKD [PVT. LTD. Vs KIRTI fcom
[NFRATEL  PRIVATE]|
[LIMITED
201, New[CS (COMM) 1l07/2025 [08-08-2025 IANKIT PANDEY VsA. KJ8700339955 fdvak5252 [08-08-2025
[Building IKAMLESH ISHARMA @gmail.co|
IKKD m
201, New[CS (COMM) l100/2025 [23-07-2025 [S. M. ELECTRONIC VSMANOJ (8130777429 |manojadvi [19-08-2025
[Building SARGI  INFRAVISIONKUMAR 24 @gmail.
IKKD [PRIVATE LIMITED [YADAV com
201, New[CS (COMM) 112/2025 21-08-2025 IPREM LATA JAIN &AMIT 9911525000 mitoswall [26-08-2025
[Building JANR. Vs JITENDERJAIN k4 @gmail.co|
IKKD ISINGH & ANR. [m
139 [SH. BRIJESH KUMAR GARG,SHAHDARA [301, New(CS ICS(COMM)4f12-07-2025 [Raju Singh Vs RameshlPIYUSH [8700925528 [PIYUSHKA[19-08-2025
IDISTRICT JUDGE, COMMERCIAL ICourt COMMERCIAL) [36/2025 [Kumar Sharma [KATYAL TYAL98@
ICOURT [Building, IGMAIL.CO
[KKD/Delh M
1301, NewlCS ICS(COMM)2(08-05-2025 [PAWAN ALMAL VSAMIT 18287201669 |AMIT4551 |27-08-2025
ICourt COMMERCIAL) [96/2025 IARSHAD SIDDIQUI [KUMAR B@GMAIL.
[Building, ICOM
[KKD/Delh
01, NewlCS ICS(COMM)2[23-04-2025 ICANARA BANK Vs M/sAMIT 9810224624 |AMITGUP [27-08-2025
ICourt COMMERCIAL) |55/2025 IAnkit Garments IGUPTA [TAADV366
[Building, @GMAIL.C|
[KKD/Delh M
01, NewlCS ICS(COMM)2(07-05-2025 ICANARA BANK VSAMIT 0810224624 |AMITGUP [21-08-2025
ICourt COMMERCIAL) [90/2025 Mahesh Kothari IGUPTA [TAADV366
IBuilding, @GMAIL.C|
[KKD/Delh loM
1301, NewlCS ICS(COMM)2[30/04/2025 ICANARA BANK VSANUJ 9999490798 |ADVOCAT |[21/08/2025
ICourt COMMERCIAL) [75/2025 PAIVEER SINGH IAGGARW [EANUJAG
[Building, AL IGARWAL
IKKD/Delh @YAHOO.
i ICOM
1301, NewlCS ICS(COMM)4lo4/08/2025 [SUNIL KUMAR VSANUJ 9818474551  [ANUJKUM [25/08/2025
ICourt COMMERCIAL) [75/2025 SIDDHARTH KUMARKUMAR IAR@GMAI
[Building, UAIN [L.COM
IKKD/Delh|
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S
(COMMERCIAL) [78/2022
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[MS. KIRAN BANSAL, DISTRIC ICOMMERCIAL ICS(COMM) [28-04-2025 TATE BANK OF INDIA[Suchita (8896932838 fagnihotrisu|02.08.2025
WUDGE, (COMMERCIAL COURT) INO 208 [CIVIL 268/25 S. SANA BANERJEE  [Dixit Ichita@gma
fil.com
ROOM  [COMMERCIAL ICS(COMM) |01-04-2025 [PRATHAM IMAHAVIR|9350205190 sf.advoca |08.08.2025
INO 208 [CIVIL 185/25 [NTERNATIONAL VS.SINGH e@gmail.c
ISHRI RAMA POLYMER m

ROOM  [COMMERCIAL ICS(COMM) |05-06-2025 ISTATE BANK OF INDIAGopal 9810210832 bi.13763@[11.08.2025

INO 208 [CIVIL 1378/25 S. SHIV PRASAD IChand bi.co.in
[Sharma
ROOM  [COMMERCIAL ICS(COMM) [18-03-2025 VIKAS NAHAR VS/SIDHANT [9650677902 idhantdhi [18.08.2025
INO 208  (CIVIL 168/25 JANITA IDHINGRA ngra@advo
IAND atessidhan|
IASSOCIAT tdhingra.co
[ES [m

ROOM  [COMMERCIAL ICS(COMM) [03-06-2025 ISUNEET FINMAN PVT/VASEEM (9911016872  fatiquealigt [18.08.2025
INO 208  (CIVIL 73/25 [LTD. VS. SHAHEEDMian 562 @rediff
IAHMAD & ORS. ail.com

[ROOM ICOMMERCIAL ICS(COMM) [08-07-2025 [POONAM KAPOOR VS,/SOBI 7838386664 [sonubano [22.08.2025
INO 208 [CIVIL 20/25 ISONU [BANO (@gmail.co
n

[|ROOM  [COMMERCIAL ICS(COMM) |07-01-2025 IM/S GUPTA PLASTICSHarjeet (9891373754 arjeetnara|22.08.2025
INO 208 [CIVIL 13/25 S. M/S VASU[Narang ng@rediff
[POLYMERS INDIA ail.com

JROOM  |COMMERCIAL ICS(COMM) [22-08-2025 ISTATE BANK OF INDIASuchita  [8896932838 [agnihotrisu[27.08.2025
INO 208 [CIVIL I518/25 S. NAVRATAN MAUDixit hita@gma
[BAFNA fil.com

JROOM  |ICOMMERCIAL ICS(COMM) [22-08-2025 [RISHI BALI & ANR VSNAGEND (8510005604 [npsinghand28.08.2025

INO 208 [CIVIL I517/25 [AANAS GOYAL RA lassociates
[PRATAP (@gmail.co
ISINGH m

ROOM  [COMMERCIAL ICS(COMM) [31-07-2025 BANK OF BARODA VS Geetanjali (8447833470 dvocate.13(30.08.2025
INO 208 [CIVIL u67/25 [MAWASHI RAM [Sharma k@gmail.co
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ICOMMERCIAL ICS(COMM) [23-04-2025 IPATENT ENGINEERSPrakash (8826976754 |patentengi [30.08.2025
INO 208 [CIVIL 258/25 [NDIA PVT. LTD. VS.|Kapoor neerindia@
M/S JAANV] lgmail.com
[ENGINEERING
ISERVICES

ROOM  [COMMERCIAL ICS(COMM) [29-08-2025 IMR. NAMAN JAIN VS [Piyush 8700925528  |piyushkaty |30.08.2025

INO 208 [CIVIL I524/25 IMR. IBRAN [Katyal lalg8 @gmai
.com
41 [SH. SANJAY SHARMA-II, DISTRICT] 1303, New[CS (COMMERCIALCS(COMM) [17.07.2025 IM/S M R TELECAREHARMES (9871019871 [advharmes [22.08.2025
WUDGE, COMMERCIAL COURT ICourt l446/2025 [PVT LTD VS ANKU! KUMAR| kr@gmail.
[Building, TYAGI com
IKKD/Delh|
1303, New[CS (COMMERCIALICS(COMM) (04.08.2025 M/S BANSALATUL 9873355153  ftulsahi@g [20.08.2025
ICourt 478/2025 [ENTERPRISES VS M.SSAHI Imail.com
[Building, [YORKS PHARMA &
[KKD/Delh ORS.

1303, New/CS (COMMERCIALICS(COMM) [02.08.2025 ICANARA BANK VS VIPIANUJ 9999490798 ladvocatean [19.08.2025

ICourt lu71/2025 ISINGH IAGGARW njagarwal
[Building, AL (@gmail.co
IKKD/Delh|

1303, New/CS (COMMERCIALICS(COMM) [12.08.2025 [INEERAJ KUMAR JAINPARVEEN (9811141796 [parveengar [19.08.2025

ICourt 985/2025 VS M/S JAI DAYALKUMAR gofficial @g
[Building, IPAPERS PVT LTD &GARG nail.com
[KKD/Delh RS.

03, NewlCS (COMMERCIAIJCS(COMM) [14.08.2025  [BANK OF BARODA VSIGEETANJ [8447833470 dvocate.13[18.08.2025

ICourt I501/2025 IMRS SUNITA IALT k@gmail.co
[Building, ISHARMA
[KKD/Delh

03, NewlCS (COMMERCIALICS(COMM) [19.12.2024 [PRIME INDIA AUTOPRASANN (9212424765 fdv.singhal 14.08.2025

ICourt 644/2024 ILINKS PVT LTD VSA (@gmail.co
IBuilding, [BCON INFRATECH & [m
[KKD/Delh IORS.

1303, New/CS (COMMERCIALICS(COMM) (04.08.2025 BANK OF BARODA VS[SANJEET [0868588173 lsanjeetadvol12.08.2025

ICourt 79/2025 RAJ [KUMAR l@yahoo.co.
[Building, ISINGH fin
[KKD/Delh

1303, NewCS (COMMERCIALICS(COMM) [04.07.2025 IM/S TIRUPATI DENIMANKIT 9911704639 dv.ankit4 [04.08.2025
ICourt l407/2025 S JONU IAGGARW B7@yahoo.
[Building, IAL lcom

IKKD/Delh|




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

K2 [SH. PAWAN KUMAR MATTO DJ
(COMM-04)

K43 [MS. PREETI AGARWAL GUPTA,NORTH- INIL
IDISTRICT JUDGE, (COMMERCIALWEST
ICOURT)




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

ISH.VINOD YADAV

WEST

K5 [SH. AMIT KUMAR, DISTRICTNORTH INIL
WUDGE, COMMERCIAL COURT

46 [SH. UMED SINGH, DISTRICTINORTH INIL
WUDGE (COMMERCIAL)

47 [SH. RAJ KUMAR, DISTRICT JUDGESOUTH INIL
((COMMERCIAL COURT-01 WEST

48 [MS. SAVITA RAO, DISTRICT] INIL

WDUGE, COMMERCIAL COURT-
l02/SH. VIKAS DHULL, DISTRICI]
WUDGE, COMMERCIAL COURT.

4o [SH. RAKESH SYAL, DISTRICT] INIL
WUDGE, COMMERCIAL COURT-
03/SH. AMIT BANSAL, DISTRICI]
WUDGE, COMMERCIAL COURT-03

I50 [SH. RAKESH PANDIT, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-04 (WEST

[TOTAL 243
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